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1. Assam type house (burnt) va?ue
Rs. 50,000

SHRI SUNDAR SINGH BHAN-
DARI: Type house run by whom?

SHRI A. M. TARIQ: It was his
own house. ‘

SHRI SUNDAR SINGH BHAN-
DARI: Type house rup by whom?
That is what you do not know.

SHRI A. M. TARIQ: Then, Nazmul
Hussain (Assamese) double storeyed
Assamese type building, cne burnt,
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value Rs. 70,000. Then, Asfi Khatun

(Assamese) widow of Nurul Islam),
one Assam type House, burnt, value

Rs. 50,000,
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happenings in 2252

Gauhati

Shri Dayal Sarma of Marwari com-
munity, having grocery shop near
Gauhati Club is still living with fami-
ly at Hidayetpur with a Muslim fami-

ly.

SHRI SUNDAR SINGH BHAN-
DARI: I accept it
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WRT AT arfpeata gy THHTT 7Y,
I HHEAT T CRIATT &Y, Bor 3% Ty
ﬁéaﬁﬁm&zwia‘rﬁﬁr@%f‘a&
TR O #1T Tg 3 o mrar Py
T7 09 R wwAr g4 T

SHRI M. PURKAYASTHA
(Assam): Sir . .

THE VICE-CHAIRMAN (SHRI
AKBAR ALJ KHAN): Five minutes.
Be as brief as possible.
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SHRI M. PURKAYASTHA: Mr.
Vice-Chairman, I am also from Assam.
What has happened in Assam on the
26th January has shocked all patrio-
tic people in the country. Did it happen
all of a sudden or was it the result
of a planned action well rprepared
behind the scenes? Sir, since July
last posters have been appearing in
all the towns of Assam which say:
“We are not Indians. We are Assa-
mese. Indian Exploiters Quit Assam.
Oh Assamese, Why do you forgat that
you were always independent? We
are young men living on the banks of
the Brahmaputra. We are not afraid
of death Assamese who have got
real blood, and not bastards, will
sacrifice thelr all for the indepen-
dence of Assam.” Not only these

| Dosters but inflammatory leaflets were

also being distributed all over Assam
which said: “Assam was not in 1lndia
and Assam will not be in India.
Death is preferable to life of subor-
dination to foreigners.” All these
leaflets and posters pourned in the
towns of Assam and I prersonally
drew the attention of the Central
Government, the Assam (overnment
and the Assam Congress leaders to
these facts but nothing, it seems, has
been done. It was known to all that

{ a Lachit Sena organisation had been

formed. Though in name it was a
secret organisation it was functioning
openly and it is no secret that there
were some Congress leaders, scme
PSP leaders

SHRI BANKA BEHARY DAS: No,
ne.
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SHRI M. PURKAYASTHA: Yes, I

say there were some PSP leaders and

some independent Opposition M.L.As.
behind it
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(Interruption)
THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Mr. Banka

Behary Das, no interruption please

SHRI M. PURKAYASTHA: As I
said there were and there are PSP
leaders behind it

SHRI BANKA BEHARY DAS: You
should name them.

SHRI M. PURKAYASTHA: No, I
need not.

SHRI BANKA BEHARY DAS:1
want that they should be ramed.

SHRI M. PURKAYASTHA: Then
came, you know, Mr. Vice-Chairman,
these leaflets which said that the only

reply to the Government of India’s
federation proposals is to declare
independence of Assam. If you go

through the speeches made by some
Congress leaders of Assam, if you g0
through the Resolutions adopted by the
Assam Pradesh Congress Committee,
you will find there is a direct incite-
ment fo violence. The All Assam
Students’ Union which gave the call
for observing a Protest Day on the
13th January, the All Assam Stu-
dents’ Union which gave the call for
observing a hartal all over Assam on
the 24th January is the organisation
whose leaders were brought to Delhi
by the Chief Minister of .Assam Mr.
Bimal Prasad Chaliha and who were
housed in North Avenue through the
kindness of the Chairman of the
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and these people are responsible for
what has happened in Assam on the
26th January. Was not police aware
of it? Were there no Intelligence
reports? There were. The Deputy-
Commissioner—they are called District
Magistrates in other States—of Kam-
rup convened a meeting of all the~
Magistrates and Gazetted Police Offi-
cers on the 25th January in his Cham-

happenings in
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ber and told them that there were
going to be disturbances the next day,
that there was going to be desecra-
tion of the national flag and he want-
ed proper action to be taken. Al
the Assamese officers present there in
a chorus said, no, nothing will hap-
pen, and that there should only be
arrangements for guarding the nation-
al flag which will be ceremoniously
hoisted in George Field. That ex-
plains why a large contingent of
police force was deployed there where
the flag hoisting ceremoney was held.
So you cannot say that the Govern-
ment was not aware of it, the Gov-
ernment was aware of it. They
knew that the students had been
incited to observe these Protests Days,
hartals, boycotts and to demonstrate
their feelings against Government's
proposals  for the reorganisation of
Assam on a federal basis. On the
13th January protest meetings were
held everywhere and also processions.
On that day, 13th January, openly the
slogans were raised: “Lachit Sena
Zindabad”; ‘‘Assam for Assamese’
The effigies of Shrimati  Indira
Gandhi, Prime Minister, and Mr. Y.
B. Chavan, Home Minister, were
burnt. They were not satisfied with
all this; they called for the observance
of a hartal throughout Assam OD
the 24th January- On the 21st Janu-
ary a Jjoint meeting of the Executive
Committee of the Assam Pradesh
Congress Committee and the Congress
Legislature Party was convened at
Gauhati and it gave a call to the peo-
ple of Assam to resist the Balkanisa-
tion of Assam, and said that they
would stand by the people if the
Government of India reorganised
Assam not on the basis of the Asoka
Mehta Committee Report. There was
direct incitement and on the 24th
January when this hartal was observ-
ed it was confined only to the Assa-
mese-speaking districts. There are
cleven districts in Assam but it was
not observed in the IHills and in the
District of Cachar from where 1
come. On the 24th January the House
will be surprised these cards were
distributed all over the State.

|
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it says;—
“Assam will celebrate the Adya
Sardha Ceremoney of Frime Min-
ister of India Mrs. Indira Gandhi

on 24/1/68 (Wednesday). The
Ashthi Bisharjana ceremony will
be held at Narak Kunda. You are

cordially requested to observe this
day as Assams Independence day—
People of Assam.”

In spite of all preparations, it was
not observed in five districts of Assam
and it was not responded to by more
than a million working class of Assam,
viz., those who work in the tea planta-
tions, farmlands, railways, road trans-
port, engineering workshops and other
workshops. So, the students decided
that something more spectacular had
to be done and that was done on the
26th January- Police did not take
adequate precautior. Not to speak of
adequate protection, those wha wanted
to act in self-detence were prevented
from doing it.- The police intervened.
Before the very eyes of the police loot-
ing and arson took place. The police
did not take action, till the Home Min-

ister intimated that he would visit
Assam on the 30th January. Only
from the 29th January raids and
searches began to be made. It is
very significant. If attempts were
made to recover the looted pro-
perties from the 27th January,
1 think most of the properties which
were looted could be reccvered,

but it was not done till the evening
of the 27th January. On the &0th
January when Shri Y. B. Chavan
visited Assam, he saw the devastation
that had been caused in the city of
Gauhati and he himself admitted that
there was a complete collapse of the
local administration. Has tha Gavern-
ment done anything to prevent a re-
surrence of this. They have set up
an enquiry committee under Mr. Jus-
tice K. C. Sen. But to whom will the
report be submitted? It will be sub-
mitted to the Government of Assam,
who are culprits in this case. The
culprits are io sit in judgmcnt on ihe
renart. of a High Court Judee.
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In 1961 in my district there was an
agitation for recognition of Bengali as
the official language of the district.
In that movement eleven persons were.
killed by police firing, including one
girl. A commission of enguiry was
set up. The hon. Wr. Justice Gopalji
Mehrotra submitted his report in
1962. In spite of an assurance given
by Mr. Chaliha, the Chiet Minister ol
Assam, on the floor of the Assembly,
outside and personally o me, it has not
been published. Evidently the 1ieport
has gone against the Assam Govern-
ment. So, we want an assurance from
the Central Government and the
Minister 1n this respect. Otherwise
the recommendations and the findings
will not see the light of the day. In
1960 there were widespread distuban-
ces against Bengalis. Then also an
enquiry commission was set up. Its
report has been submitted, but the
recommendations have not been im-
plemented. So, the Assam Govern-
ment are dividing the people of Assam
to achieve their own ends, to pressu-
rise the Central Government and the
people of Assam to accept the recom-
mendations of the Asoka Mehta Com-
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mittee. That is why they are
encouraging  separatist  tendencies
in the Brahmaputra valley. They

are encouraging communal forces
in my district, Cachar, where Muslims
constitute 40 per cent of the popula-
tion. A Minister of State of Assam
Government, hailing from that district
went to Pakistan after the partition
of the country and return to India
after four years. Now, he has been
made a Minister of State. He is tell-
ing the people that 1f the six lakh
Muslims of Cachar go out of Assam,
the population of Muslims in Assam,
which is 20 lakhs, will be reduced. It
will be evident if I read the memo-
randum that has been submitfed to
the Government of India. A delega-
tion came here from Cachar district
under the leadership cf that Minister
of State. Now, from the first sentence
you will see how cominunalism has
been injected into it. It says: “Cachar
is a district of Assam having an area
nf 20,680 square miles and a popyjation i
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of 15,78,470. The population of this
district mostly consists of Bengali
Hindus and Bengali Muslims.” Is
there any other memorandum which
has divided the people into Hindu
Bengalis and Muslim Bengalis on com-
munal lines? This is a direct attempt
to divide the people of Assam on
communal lines (Time bell rings).
This is anti-national. They have
slowed down the deportation of Pak
infiltrators from Assam.

THE VICE CHAIRMAN (SHRI
AKBAR ALI KhAN): Now, your
time is up.

SHRI M. PURKAYASTHA: Mr.
Vice-Chairman, you are aware that in
1964 foreigners’ tribunals were set up
for the deportation of Pakistani infll-
trators from Assam. There is one such
tribunal in my district and you will
be surprised to know that during the
last one year only three cases have
been referred fo it. What does it
mean? The Governmeni is preparing
the ground for the ultimate abolition
of these foreigners’ tribunals on the
ground of redundancy. They will sav
that there is not a sufficient number of
cases. But according to a statement
made by the Minister of State in this
very House still there are 80,000 Pak
infiltrators in Assam, which, accord-
ing to us, must be four times more.

THE  VICE-CHAIRMAN (SHRI

... . EBAR ALI KHAN): Thank vou.

SHRI M. PURKAYASTHA: So, we
- ant the Central Government to rise
to the occasion and protect the
interests of Indians living in Assam,
so that the Assam Goxernment may
not have a free-play with the lives
of the people of Assam.

THE VICE-CHATIRMAN (SHRI
AKBAR ALI KHAN): Mr. A. P. Chat-
terjee. Please be brief.

SHRI A. P. CHATTERJEE (West
Bengal): Sir, I do not know why this
step-motherly treatment is being
shown by the Chair but in any event
1 shall try to finish as early as possi-
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the different parties and groups. The

debate has been on the basis of party
lines. Therefore, I have a right to
speak on my own behalf, when in-
nuendoes have been made against my
party. Anyway, I shall try to finish
very early because I am also pressed
for time.

Now, first of all, I will begin by say-
ing that there has been some reference
to politically left elements, that the
politically left elements have been res-
ponsible for the riots in Gauhati on
the 26th January And the inevitable
Naxalbari people also figured in the
speeches of some Members. Like
King Charles’s head it pops up and
whenever 2 person finds that some-
thing obnoxious has happened, some
blame has to be laid at the doors of
the communist party. So, the Naxal-
bari people are brought in. I am not
holding any brief for Naxalbari at all.
When you lay the blame ar the door
or the Naxalbari extremists, it is
more or less an admission of your own
bankruptcy and the bankruptcy of the
other political parties who are laying
this blame. As a matter of fact, there
{s a kind of hiding and concealment.
They were responsible for these riofs
and in order to hide and conceal the’
real causes for the riot that happened
at Gauhati on the .26th January, all
these cliches are being used, w»iz,
Waxalbari. left communists, etc. I
have my own experience as far as
Assam is concerned. I know that in
Agssam a kind of chauvinism prevails
and due to that it is almost impossible
o do the day-to-day democratic work
there. Whenever there is any demo-
eratic movement, whenever there is a
democratic struggle, immediately there
are certain Interested circles which
come forward and begin to raise the
slogan of ‘Assam for Assamese’ and
in that way they try to break up the
democratic movement. We have our
oxperlence. I can immediately cite as
an instance that there was the Shillong
firing in August 1966, on which also
there was a kind of an Inquiry Com-
mission. and we know how the people

LL (el fecd o8 ANl mm ;vmawnndaAd oith tha



Short duration
discussion in

{Shri A. P. Chatterjee]

Shillong Firing Inquiry Commission.
But when they found that it was not
going according to their liking, a cry
went out in the Assamese press im-
puting all kinds of provinecial motives
to the people. This provincialism and
chauvinism of the Assamese has be-
come a galling and cankerous thing in
the body politic and social politic of
the Assamese life. That has to be
uprooted if they are to have a really
healthy movement, healthy social life
and healthy political lite in Assam.
Therefore, it is not true to say that
it is the WNaxalbari extremists, left
Communist extremists, who are doing
it. Let us call a spade a spade. Let
us know that it is actually certaln
interested clrcles who are linked with
the Congress High Command, the
same Central High Command which is
sponsoring the Siva Sena in Maha-
rashtra, who are sponsoring the
lachit Sena there for their ocwn ends,
sordid ends. When the sordid ends
come to the surface and people be-
come disgusted, they suddenly come
forward and say that the extreme left
elements have done this. The ex-
treme left elements have nothing to
do with these things, with these ugly
incidents in Assam.
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wr. Vice-Chairman, really the pro-
blem of Assam is a problem of the
different national entities that are in-
habiting there. As a person who is
a Marxist I can say that as far as this
problem of nationalities is concerned,
that problem of nationalities is reviv-
ed, is maintained, and is really kept
alive by certain persons, by certain
interested persons because they know
that it this problem of nationalities is
kept up, then the working class, the
peasantry which consists of different
kinds of nationalities, will be divided
longitudinally. It this longitudinal
division comes into the population of
the State of Assam, then woe to the
working class movement woe to all
democratic movement. Therefore, it
is in the interests of those who are
against demorcatic movement to come

I A P . T T . e D
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chauvinism and in that way set one
nationality against another, in that

way demolish and spoil the image of
Assam,

2276

Mr. Vice-Chairman, therefore, the
only way in which it can be done, this
problem of nationalities can be solved
properly, the only way in which the
Assamese body politic and Assamese
social life can be made healthier, is
that the different nationalities there
must be given a kind of different
places. a Xind of different territories
in which they can develop their own
national sentiments and develop their
own national characteristics w-ithout
hinderance by others. My party, there-
fore, has always been in favour of
the kind of plan of a Federation in
Assam in which there would be oppor-
tunity for different nationalities like
the hill tribes the Bengalis and the
Assamese to live together in that
Federation and to be able to develop
their own individual national geniuses
in that Federation and in that way to
contribute to the growth of Assam as
a Federation. Unless that is done.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Please cit down.
That will do.

SHRI A. P. CHATTERJEE: Mr.
Vice-Chairman, I do nnt understand
this. You have conducted this debate
on the lines of party groupings. Why
are you not allowing our party to
have our say? It should be done fairly.
I am concluding I am saying. This is
not the way in which. if T may say
so with respect, to deal with a parti-
cular political group which is repre-
sented in this House. T am concluding
I say. Why am 1 disturbed? Mr.
Vice-Chairman, therefore, I ara saying
this that unless a kind of Federation
plan is adovoted, unless the different
linguistic nationalities who are in
Assam are given the right to group in
kinds of Union territories c¢r in kinds
of States within the Federation of
Assam, this kind of cancerous growth
in the body politic will continue and

AR
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From the point of view of the demo-
cratic movement of Assam, from the
point of view that this chauvinism hag
to be nipped in the bud, this Pedera-
tion plan or a kind of plan by which
the different linguistic nationalities
will be given Union territories in which
to develop their own national geniuses
and interests is absolutely essential.
That is the only way in which this
cancerous and cankerous provinecigl-
ism and chauvinism can te done away
with in Assam.

THE VICE-CHAIRMAN (SHRI
AKBAR AT.1T KHAN): Mr. Shukla.

SHRI JAGAT NARAIN (Haryana):
Our name is there. What is cur fault?

SHRI CHITTA BASU (West Bengal):
What about me? I want fo scy some-
thing.

THE VICE-CHAIRMAN (SHR1
AKBAR ALI KHAN): We have taken
more than half an hour....

SHRI CHITTA BASU: Then let ys
not give our name. We have got our
party represented here. Let us do
our duty....

THE VICE-CHAIRMAN (SHR1I
AKBAR ALI KHAN): I am in the
hands of the House. If you want, I
have no objection. but I think the
time that was fixed has already been
exceeded. Still there are two persons
from this side and one or two rersons
from that side. I am {n your hands,

SHRI CHITTA BASU: Was the time
distributed on the basis of the party
strength? 1 want to know, was the
entire time for the debate distributeg
on the basis of the party strength?

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): As far as
possible.

SHRI CHITTA BASU: No. It is not

-~
>

JRI BANKA BEHARY DAS: 1
for just fifteen minutes. Othersg

‘nnoer
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THE VICE-CHAIRMAN (SHRI

AKBAR ALI KHAN): All right, Mr.
Basu.

SHRI CHITTA BASU: I co not want
to raise objection and then to be ecalled.
It is very unfortunate to rise and say
all these things and then to be given
the time. Anyway since you have
allowed me to speak, I will speak in
very brief terms.

Mr. Vice-Chairman, the problem ot
Assam particularly in refation to the
events that had taken place in Gaubati
on the 26th of January have shocked
everybody who thinks in terms of na-
tionalism and national integrity. But
I think you still remember that eight
years after the widespread vandalism
in the name of official language, in
which case the Bengalis were ithe main
target, Assam had to witness another
vandalism, another erruption of vio-
lence and terror in the events that
took ©Dplace on the 26th of January.
Sir, I think there are deep-lying
reasons for it. If we want to view
things only in isolation of al! the
events that have taken place in the
body politic of Assam, we shall not
be doing justice to the problem as
such. I can only say this much that
we aean neglect the entire thing only at
the peril of the integrity of our coun-
try.

I want to raise certain questions
here. Were the events of 26th January
in Gauhati spontaneous? Was it not
sufficiently planned and preplanned by
somebody? If it was preplannad, who
planned it? What was the role of the
administration, and what was the role
of all political parties there? In the
matter of answering all those questions
a long time is necessary, but what I
can say is this that the rAssam body
politic provides a congenial breeding
ground for chauvinism. narrow sectar-
ianism and communal points of view.
Even the Congress Party there iz not
immune from all these things. As
everybody is well aware, the Congress
Party is itself rivalry-ridden, group-
ridden there. and it is common exper-_

|
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number of social, economic ang lingy-
istic 8roups and each Eroup or syb-
group in the Congress admiaistration
wants to play one Broup against gp-
other either to preserve its own leader-
ship or to remove from political office
its political adversaries. And in this
case, I can say that Mr. B, P. Chalihg

economie and linguistie 8roup to main-
Dbolitical position there and
the other 8roup wanted to Wean awagy
some of his Supporters, and there was
competition between the two. That
being the case, the responsibility regt-
ed on the leaders of the country to

to the beople who may be fanatic,
who may have Some narrow and chay.
vinistic point of view, Instead of
doing that, they pointed accusing
fingers suggesting that the maladies of

tant bersonalities ip the Congress
hierarchy——was involved in this mat-
ter, who wanted to inspire al these
organisations like the
Lachit Sena. 1 can say with the proof
as I possess that because of that con-
nivance of very important personali-
ties, very important officlals entranced
in official positions, the entire section
continued jtg rampage. FEven 1 can
say this much that even when the vie-
tims of the riotous beople wanted to
contact the police on the occasion of
26th January, the police officers were
always saying that they were in con-
tact  with Shillong. Byt everyone
knew that Chier Minister, Mr. Chaliba,
was not at that time in Shillong nor
in Gauhati. What was the reason why
he did not remain present on that
very particular day at Gauhati itself?
He remained about 150 mifleg away

from f.h&canita].\_,Exlarvbndenem._it_J
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But ap the time it was keing tolg to
the victims of the riotoys Vandalism

that they were simply “ontacting the
headQuarters.

question of calling the
military wouig have come in. But
my accusation is thig that the poljce
did not try at ap to control the situa-
tion, rather they became 5 partner, a
willing bartner, in g0t
There is evidence to show that they
also shared in the booties of loot and
that these riotous people used new,
sophisticated instruments, that they
used oxy-acetylene stores, which can
be available only if there is 5 pre-plan
for the whole thing. Therefore, the
total administration of Assam was
willy-nilly, directly or indirectly, con-
nected with the whole thing. Even the
Home Minister was constrained to
suggest that there wag absolutely no
law and order during this period of
vandalism. What steps have the Qov-
ernment of India taken so far acainst
this Ministry. against this psrticular
Ministry, which could not maintain
even the minimum semblance of law
and order there? What action was
being taken or is being contemplated
to be taken? Now you raise the ery
that there is lack of law and order
in Madras, there is lack of law and
order in many of the non-Congress
States. I do not know what is your
idea of law and order when it is not
being properly maintained in a State
run by a Congress Minisfry.,

Therefore, I think the whole thing
depends entlrely upon the Congress
Party as such, not on the demoecratic
parties there. Unless they are rrepar-
ed to root out these anti-social elc-
ments of a sectarian and chauvinistic
outlook and the communal forces, the
body politic of Assam cannot t
cleared. And jf the body politic
Assam cannot be cleared, there ¢
guarantee of forestalling any
R T W PR 22} FONSNURT SR At o
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ment of India should take adequate
steps all the away in the matter so
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that these things can be prevented in | s A= g TEAqAE 58 FF g

the future.
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THE MINISTER OF STATE IN
THE MINISTRY OF HCOME AFFAIRE
(SHRI VIDYA CHARAN SHUKLA):
Mr. Vice-Chairman, Sir, almost all the
Members who have spoken here and
the political parties in the country
have condemned unequivocally the
recent happenings in Tauhati. But,
Sir, as the Members have pointed cut,
particularly Mr. Tariq, these events
that took place in Gauhati must be
viewed in the national context. What
were the local urges, what were the
local reasons, is not so relevant as the

very ungainly and dangerous feelings
that you see erupting in various parts



